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AralamS 'ate farm at CaDDanore 
(Kerala) 

3001. SHRI M. RAMACHANDRAN: 
Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be pleas-
ed to state: 

(a l the particulars of aid obtained 
from U.S.S.R. to set up the Aralam State 
farm at Cannanore in Kerala; 

(b) whether it is a fact that one of 
the main causes for loss and poor output 
of the farm is the frequent changes in 
managment personnel and their varied 
ideas about plantations/cultivation; and 

(cJ whether Govel nment propose to 
set up of an AdvisolY Committe.! consist-
ing of people's representatives, experts in 
agricullure, trade union members elC. for 
efficient function ing of the 'farm? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT ffiHRI CHANDULALCHANDRA· 
KAR.): (a) Gift A,ricultural Machinery 
and Spare parts worth Rs. 23.99 lakhs 
(elF Value) was received from the Govern-
ment of USSR for Central State Farm, 
Aralam, District: Cannanore {Keraia). 

(b) No, Sir. 

(c) State Farms Corporation of India 
bas already set up an Advisory Committees 
baseJ on certain uniform policy and pat-
t ern for alllhe Farms. including Canoanore. 
The Advisory Committc.es consist of Agri-
culture Prodllct,on Commist)ioner of the 
State, Dir~ctor of Agriculture, Chief 
Eoainecr, Labour Commissi()ncr, represen-
tative from EI ectricity Bllard, Scientists 
fiom Rosearch Institutes like Centra) 
PJantation Crops Research Institute, Central 
Tub er Crop Inst itute, Rubber Board, 
Coconut Board, Directorate of Cashcwnut 
Development etc. All policy matters and 
prosress of the farms are discusQed at the 
Advisory Committee meetinis. 

Besides, a Farm Development Council 
is functioning at Cannanore Farm in which 
trade unions are al:io represented. No 
other Advisory Committee is proPQsed to 
be Ict up in tbe ~ircum8tanccs. . 

Working 01 Censor Board 

3002. SHRI HAFIZ MOHO. SIDDIQ : 
Will the Minister of INFORMATION AND 
8~OADCASJ'ING be pleas ed to state: 

(a) whether the working of the Censor 
Boa.rd is far from satisfactorY and films of 
poor qualit)' get by ; 

(b) if so, the action Government 
propose to take jn the matter; 

(c) whether there is any proposal to 
exhibit films in Hindi and foreign languages 
over Doordarshan having 'A' Certificate; 
and 

(d) if so, details thereof and from 
when? 

THE MINISTER OP STATE rN THE 
MINISTRY OF ]NFORMATJON AND 
BROADCASTING (SHRI V.N., GADGIL) : 
(a) and (b) No, Sir. All films arc exa-
mined by the Central Board of Film' Certi-
fication in accordance with the provisions 
of the Cinematograph Act. 1952 and the 
guidelines issued thereunder. A copy of 
the guidelines is laid on the TabJe 'of the 
House (Placed in Library see No LT 1348 
185). The m embers of the Board and its 
advisory panels and examining officers are 
directed time and ,Igain to strictly adhere 
to the guidelines while examining films. 
Whenever any vioJalion of the guidelines 
in certified films comes to the notice of 
the Go~ernment, necessary corrective action 
is taken. 

(c) and (d) It has been decided to 
telecast felture films with 'A" certificate 
in all languages over Doordarshan only 
after removing those pC'rtions which arc 
DOL suitable for family viewins. 

Unhygienic Conditions of Gov~rnment 
Quarters at Aram 8agb 

3003. SHRI OWAIS: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

(a) wht'lher be is aware that residents 
of type C quarters at A.ram B2gb arc 
foelin, iD:ieQU~e foJ', tho lalt two year. dUI 
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to prevailing unhygienic conditions, cons-
tant seepage of water, ~tagna1ion of drain· 
age water ard clacks appealing in the 
fiats because of the sub-standard material 
used in the constructi( n and that requests 
to the Direltor General (Works) proved 
futile; 

(b) if so, the reasOns for failure to 
remove the grieva[)ces afhr such a long 
time of allotment ; and 

(c) if the answer to part (a) is in 
negative, what steps Government propose 
to take to remove the grievances and by 
when 1 

THE MINISTER OF PA~LIAMENT
ARY AFFAIRS (SHRI H.K.L. BHAGAT): 
(a) to (c) There is neither any report 
nor any cause for feeling of insecurity by 
the residents. Tharc IS also no report of 
cracks in the building due to use of sub-
standard mat erial. Pr es~ntly, construc-
tion activity is Iloing 0 .. 1 alround this arel 
and the final drainage arrangcmen ts of the 
area is being done. 

Director General (Works), CPWD· is 
uware . of some inconvcnie~ces ttl the 
occupants due to construction act iviti eS 
going on in the art;a. Some stop·gap-
arrangements for dl ainnge and filling of 
depressions on the road have considerably 
improved the position. 

The area is u" der·development and the 
works of development of entire complex, 
like road levelling of the area, develop-
ment of parks el c. alc st iii in progress. 
The.e activit'es over the entire complex is 
likely to be completed within one year. 

Day-to-day complaints of the residents 
are being attended to. 

Proposal to Construct FCI Godown 
in Ettumanoor (Kerala) 

3004. SHRI SURESH KURUP : Will 
the Minister of FOOD AND CIVJL SUp· 
PLIES be pleasod to 6t'a te : 

(a) whether thero is a proposa 1 to 
iQDltrUQt Pood Corporation of India, ,Qoo-

own in Ettumanoor, Kottayam Diltric:t, 
Kerala ; and 

(b) if so, the time by which the eons-
lructiun work would start? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDkA 
SINGH) : (a) There is no such propo~aI 
at present. 

(b) Do e5 not arise. 

Black-Market of Fertil·zers in 
l\lanipur 

3005. SHRI N. TOMBI SlNGH: 
WiJl the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased to 
slat.! : 

(a) whether Government are aware 
that some of the fertIlisers a re so much 
in demand in Manipuf that they al e sold 
in black m,lrk ct ; and 

(b) if so, the reasons for not supply-
ing fertilisers in sufIicient quantities to 
meet the full demand? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI CHANDULAL 
CHANDRAKAR): (a) There are no 
report~ of any black marketing of fertilisers 
in Manipur. 

(b) There are adlquate JeveJs of 
stocks of all varieties of fertiliser in the 
region to meet the demand of fertilisers of 
MafJipur. The supplies arc made aaainst 
the demands made by the State Govern-
ment as the} are the svJe distributing alency 
in the State. 

[Translation] 

Construction of Houses on Hire 
Purchase Basis 

3006. KUMARl D.K. THARA DEVI: 
Will the Minister of WORKS AND 
HOUSING be pJeased to state : 

(a) whether Government bave any 
8cb'IDO to provicl~. )louie. \0 lower IDd 




